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NoJ 92
DETENTION AND REILEASE OF MEMBER

The following message addressed to the Hon'ble Speaker, Delhi
Vidhan Sabha was received from Deputy Commissioner of Police,
North District, Delhi : =

" I have the honour to inform you that Sh Jai Bhagwan,
MIA, Delhi Vidhan Sabha alongwith others was detained
under section 65 of the Delhi Folice Act, 1978 for
disobeying the lawful directions of Police from
Matcalfe House at 11,50 AM on 31.%5.2000,

He was released at 12,1C PM from the same place on
the same day i.e. 31.5,2000,% a
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